[23 August, 2006] RAJYA SABHA

Increase in naxal activities

1*386. SHRI LALIT KISHORE CHATURVEDI: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether it is a fact that naxalite activities have increased in forests
areas of naxal affected States Jharkhand, Chhattisgarh, Orissa, Andhra
Pradesh, Bihar and Madhya Pradesh since the year 2003,

(b) whether coordinated and integrated efforts to check the said activities
in naxal affected States could not be made due to the lenient attitude of
Central Government and some State Governments towards them; and

(c) whether any intense campaign to get rid of the said problem is
under consideration of Government; if not, ther reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI SHRIPRAKASH JAISWAL): (a) As per availabie information,
forests and the tribal inhabited areas in the naxal affected States have
been the focus of naxalite activity. These areas have not seen any increase
in naxalite activities since 2003.

(b) and (c) The naxal affected States have been pursuing a multi-
pronged approach to address the naxalite menace on political, security
and development fronts in a holistic and coordinated manner. The Central
Government continues to provide all possible help to these States and
facilitate coordination between them to effetively deal with the challenge
posed by naxalism.

Threat to Kashmiri Pandits by Terrorists in valley

*387. SHRI SHREEGOPAL VYAS:
SHRI SURENDRA LATH:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that Kashmiri Pandits have been forced to

T Original notice of the question was received in Hindi.
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declare performance of ‘Mahashradh' in Jammu instead of valley in view
of threats from terrorists; and

(b) if so, whether Government will ensure that they are able to return
to valley at least for such acts?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI SHRIPRAKASH JAISWAL): (a) and (b) The Government is
committed to provide security cover to ali citizens, including Kashmiri
Pandits. This year the State Government had assured security cover to
Panun Kashmir, an organization of Kashmiri Pandits in order to enable
them to perform 'Mahashradh' in the Valley but despite the assurance
given by the Government, they chose to perform ‘Mahashradh' in Jammu
(Akhnoor) on August 6, 2006. Many religious functions such as Kheer
Bhawani Mela and Amarnathji Yatra held in the Valley every year in which
Kashmiri Pandits take part in large numbers Government takes all
measures for their security and safety.

Compensation to farmers for laying mines

*388. SHRI T.S. BAJWA: Will the Minister of DEFENCE be pleased
to state:

(a) whether full and final compensation have since been paid to
ali the eligible farmers whose lands were used for laying mines etc., by
the army on the Indo-Pak border in J&K especially in Ranbir Singh
Pura Sector,

(b) whether any claims are stili pending; and
(c) if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE):
(a) to (c) Asum of Rs. 72,59,56,394/- has been placed at the disposal of
the State Government of Jammu & Kashmir (concerned Deputy
Commissioners) for payment to the affected farmers for occupation of
lands in the border areas in the districts of Jammu, Kathua, Poonch,
Rajouri and Udhampur, in connection with Operation Parakram. Out of
the above amount, Rs. 23,01,10,550/- is for occupation of land in Tehsil
Ranbir Singh Pura. No claim for compensation in this regard is pending
in the Ministry.
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